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Reorgan158 tion of Fertilizer Units 

1 303 . SHRI P .  RAJAGOPAL NA I D U  : 
SHRI B .V. DESAI 

Wi l l  the Min is ter of .CHEMICALS 
A ND FERTILIZERS be pleased to � t a te 

(n) whether there is  any  proposa l  to  
reorgan i  fert i l izer  uni t  ; 

(b) i f  o ,  the d t i i  t hereof; and 

(c) when the reorga a i  a t ion wi l l  be 
done 1 

THE M IN I  TER OF CHEMICALS 
A ND FERTI LIZERS (SHR1 VASANT 
SATHE) : (a )  to  (c) The reorgani  a t ion of  
the publ ic  e tor fert i l iz r un i t  and  po i ble 
reg roupin8 of me fert i l iz  r p la n ts is  one of 
t he mcasur s befor t he Governmen t .  I t  i s  
not  pos ib le  to  i ndica te  th t im frame i n  

hich t he c admini  t ra ti ve mea ure may b 
i n t roduced or i mpleme n ted .  

Shortfall in T rget of Power G neret ioo 
Du ring l 983-84 

1 304 .  S H R I  CH ITTA BASU : W i l l  t he 
M i nis ter of ENERG Y be p l  ased t o  t o te : 

(a ) wbe th  r the power gen ra l ion i n  
the coun t ry r by 7 . 6  p r e a t  i n  1 98 3 -84 
ag i o  'I the targ t of 1 1  p r cen t ;  

(b) i f  so, t h e  rea ons for 3 .4  per c n t  
shor t fa l l ;  

(c) whet her  the power defici t s  i n  a I -
mo t a l l  the Stat a re on the incree ; 
and 

(d) t he t ime by which tbc:: coun try 
wi l l  b in a po i tion to meet t he power 
need 7 

THE M I NISTER OF STATE I N  THE 
MIN ISTRY OF ENERGY (SHR I ARIF 
MOH M MAD KHAN) ; ( ) Ye • S ir. 

b) Therm I genera t i on w I wc:r g ne-
ra l ly d ue to uch r ons a me un i t 
h i n  o ld or otherwi  dcfici a t ,  poor 
qua l i ty of oa l ,  a nd sys tem con t ra in ts ,  le.  

HydeJ geoera t 'oa io  some parts of  the 
coun try was a lso affected due to  errat ic  
monsoon cond i t ions . 

(c) and (d) A l l  efforts are bei ng made 
to bridge the gap between the requirement 
and ava i labi l i ty of power. The power shor­
tage which was over 1 6o/

0 
before the beg in­

n i ng of the VI P l a n  i n  1 979-80, wa .. brought 
down to 10 .8% in  1 983-84. Further increases 
i n  ava i la b i l i ty of power a re pla n ned , so · 
tha t power requiremen t can be met,  but 
the t ime-frame is dependent upon t he ava i ­
labi l i ty of  resources . 

Setliog. op of Power Cooservat ion Cell and 
Energy Audit by IndustriaJ Units 

1 305 .  S HR I  S . A .  DORAi SEBASTIAN : 
W i l l  the M i n is ter of  ENERGY bl! p leased 
to sta te : 

(a) whe ther t here i s  a ny proposa l to 
et up a .. Power Conservation " Ce l l  and 

energy aud i t  by various i nd ustria l  uni ts ;  
a od 

(b) whether norm for capaci ty  uti J i  a­
t ion have been worked out for be t ter func­
t ion ing of ThermaJ S t a t ions ? 

THE M INISTER OF S TATE IN THE 
M I NI STRY OF ENERGY (SHRI ARIF 
MOHA M MAD KHA ) : (a )  Yes , Sir .  

. 
(b) Norms for u t i l i sa t ion of  capacity 

of t herma l  pow r s ta t ions have be n con­
sidered by t he Working Group on Power 
se t up for the formula t ion of t he Seven th 
Plan Power Programme. 

Pending case in Punjab and Haryana 
High Court 

1 306 . SHRI CHIRANJI LAL 
SHA R M A  : W i l l  the Min ister of LAW, 
JUSTICE A ND COMPAN Y  AFFAIRS be 
plea ed to  s t  te : 

(a)  t he tota l number of cases pending 
in High Court of  Punjab .and Haryana ; 
aad 

(b) the steps taken or proposed to be 




